NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 4/59/2015
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble President

SH. 5. K. MOHAPATRA
HHon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14.07.2016

NAME OF THE COMPANY: Sh. Kamlesh Kalidas Shah
V.s
M/s. Nestle India Litd. & Ors,
SECTION OF THE COMPANIES ACT: 39

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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Order

List on 10.8.2016 at 2 p.m.
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(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT

Dated :14™ July, 2016
(P.K. SUD)



